83 Written Answers
Foreign nationals residing in Mizoram

1674. SHRI MATANG SINGH: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether Government are aware that
more than 20,000 foreign nationals have been
residing in Mizoram;

(b) if so, the details thereof, and to which
country do these people belong and since
when are they staying there; and

(c) the steps taken by Government to
repatriate them to their country during the last
two years?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) to (c) The
Government of Mizoram has informed of the
presence of some foreign nationalas in the
State. The process of identification of such
foreign nationals, who are reported to have
entered Mizoram illegally from Bangladesh
and Myanmar, has been initiated by the State
Government.

Riot prone areas in the country

1675. SHRI RAHASBIHARI BARIK:
WiU the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government have identified
the riot prone areas in the country; and

(b) if so, the steps taken to prevent any
kind of untoward incident?

THE MINSITER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) and (b)
Under the Constitution "Public Order" and
"Police" are state subjects. The primary
responsibility for maintenance of law and
order, thereofre,
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directly devolves on the state Governments.
It is for the concerned State Governments to
devise methods and take appropriate
measures to maintain peace in the State. As
and when necessary, suitable assistance is
provided to the State Government by the
Central Government.
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